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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
38,MCG Marg Civit Lines,Old Red Building, Allahabad-21 1007
Regional Branch, Allahabad
Drated: 19042017
To
Appellant 45 per address in table below

Respondent as per address in whie below

Final Order No. ST/A/70369/2017-CUIDB] dated 05/04/2017

| am directed 1o transmit Rerewith a cevéitied copy of order passed by the Tribunal under section UHS) of the .

B ot oo Ty ;| e

Finauce Act, 1994 relating (o Serviee Tax Act, 1994 - A
7

ASsfl, Registrar

Application Appeal Name and Address of Appellant

STYS218372015 Commmissioner of CUSTOMS-

Meerut-ii
OPPOSITE SHAHELD
SMARAK,
DELHI ROAD..BHANSALI
GROUND,
MEERUT,
UTTAR PRADESH

Name and Address of

Respondent

12

Kaley Khan

Farehltah Ganj Ward No.9,

Thakurdwara,,

MORADADBAD

UP

Cupy Tu

3 Bar Association, CESTAT, Allnhabad

q Director Publications, Customs, Excise. LI, Estate, Delbi

3 Wifs Contax Publications Pyt bad, 1512-B, Bhishm Piiwmah Marg, New Delhi-3

6 Company Law Insthiute of India Pyt Ltd., No.2 (old 10,36}, Vaitiiyeram Suweet, T. Nagar, Chemai-17
7 Taxmunn Allled Service Pyt Lid,, 3932, New Rohsk Road, New Delhi-110003

$ LAWCRUX Advisors Pvi. Lid, LAW House, 1-8, Sector-10, Faridabad 121003 {Haryana)
9 TaxindiaOnline.com Pvt. Ltd., 2od Floor, Vasant Arcade, Vagant Kanj, New Delhi - 110070
10 Mark Professional Services Pyt Lud., 108, Everest Block, Aditva Enclave, HMyderabad - 38
1 The ICFAT sociery, 32, Nagarjuna Ml Punjugutta Hyderabad.-500082

12 M/S Knowledge Processing Pyt. ltd {taxmanagementindia.com},FF-19, 1st Floor,Cross River Mahi,CBD
Grround,Near Karkardooma Couwrt,Delthi-110032
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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

DIVISION BENCH
Appeal No, ST/52185/2015-CU(DB)
Dated of Hearing/decision: 05/4/2017
[Arising out of Order-in-Appeal No.HPU/ EXCUS/ 000/APPEALS, 1/

179/14-15 dated 12.3.2015% passed by Commissioner (Appeals-1)
Central Excise, Meerut]

C.C.EE. & S.T.-Meeryt-II Appeliant
Vs.

Katey Khan Respondent

Appearance:

Present for the Appeliant: Shri D.K. Deb, (Assistant Commissioner) A.R,
Present for the Respondent: Shri Rajesh Chhibber, Advocate, Vakalatnama
not filed.

Coram: Hon'ble Shri Anil Choudhary, Member (Judicial)
Hon’ble Shri Anil G. Shakkarwar, Member {Technical)

Final Order No. ‘|035q{;_a; 2

Per: Anil Choudhary

(Dictated and pronounced in the open Court)

e
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-Sd/- -5d/-
(ANIL G. SHAKKARWAR) {ANIL CHOUDHARY)
Member (TECHNICAL) ‘Member(JUDICIAL)

sicecitiod True Cupr -
i BiGesa ?; a /: (-"\f),a\?
e TE N O
Ty
e %/ /':}~"i eD
R G NARED
g, S
apdre e
38,9 Gy, T |
48 K. G MARG, ALk

55

PAMTES



